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The future import programme will
depend on various factors such as (i)
availabilities of foreign exchange; (ii)
facilities for purchase on barter and
Tupee payment terms and (iii) the
Mowest prices for nitrogen in different
forms of fertilisers.

Oo-operlﬁve Societies In Himachal
Pradesh

shrl 8. N. Ramanl:
1851. { Bhri Surendransth
Dwivedy:

Will the Minister of Community
Development and Co-operation be
pleased to state:

(a) how many criminal cases were
flled by the Co-operativé Department
of Himachal Pradesh against indivi-
.duals and Socicties since 1953 to 1958;

(b) in how many cases the Depart-
ment secured conviction and how
many were dismissed by the Courts:

(c) how many cases are still pend-
ing and for how long;

(d) whethher it is a fact that a rep-
resentative of the Co-operative De-
partmen{ has always been a party to
a proceeding or a resolution concern-
ing the disposal of money which has
been the subject of a criminal case
by tbe Department; ané

(e) whether in regard to criminal
cagses filled by the Department such
representatives of the Co-operative
Department have been challaned s
accused or accomplices?

The Deputy Minister of Communpity
Development and Co-operation (Shri
8. 8. Marthy): (a) 13 cases agsinst
individuals only.

(b) (1) Three cases ended in con-
viction. (ii) Three cases ended in dis-
charge. Appeal has been fle® th one
case in the Court of the District
Magistrate which is pending. (i)
Two cases were compounded.

' {¢) Two ceses are pending in the
Courts from the carly part o 1859;

and three cases ere pending investiga-
tion with Police from 1957.

(d) In one particular case of Theog
Union one Circle Inspector was pre-
sent when a resolution concerning the
disposal of money was passed by the
Managing Committee. The District
Co-operative Officer, Mahasu under
bis endorsement dated 5th Orctober,
1956, had informed the Union not to
utilize the amount for any purpose
till Government nominees duly ap-
pointed by the competent aUthorfty
were not taken on the Board of Direc-
tors to guide its distrfbution. The
case is still under investigation of the
police.

(e) No.

Tools and Plant Depot, Manmad

1852. Shri Jadhav: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that Gov-
ernment propose {0 set up a tools and
plant Depot in Manmad on the Cen-
tral Railway,; ’

(b) what is the amount sanctioned
for this purpose; and

(¢) when the work is likely to start?

The Deputy Minister of Railways
(Shri Shahnawax Khan): (a) Yes,
Sir.

(b) About Rs. 435 lakhs for civil
engineering portion of the work and
about Rs. 9.33 lakhs for machinery
and plant.

{(c) Strugtural engineering portion
of the work will start shortly.

Out-agency at Jeypore, Koraput
District

18353, Shri Sanganna® Will the
Minister of Railways be pleased to
state:

(2) whether it is a fact that the
right of transporting goods by the
out-agency at Jeypore, Koraput - dis-
trmtmOrmhmtputbmbllc
auction on the expiry of the term of
agreement; and





